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ZONE AT CHENNAI

APPEAL NO. 144 OF 2016 (SZ)

1. U. Kalimuthan,
S/o. Ulagan,
Uppoor South,
Uppoor Post,
Thiruvadanai Taluk,
Ramanathapuram District 623 525

2. R. Kathiresan
S/o. Ramaiya,
No. 1/1358 Valamavoor (South) Kothiyarkottai Post,
Thirupalaikudi (Via),
Thiruvadanai Taluk,
Ramanathapuram District 623 525

3. P. Thivakaran,
S/o. Panchavarnam,
No. 1/116, Naganendal  Village Uppoor Post,
R.S. Mangalam (Via),
Thiruvadanai Taluk,
Ramanathapuram District 623 525

4. G. Tamilmaran,
S/o. Ganapathi,
No. 9/6, Naganendal  Village Uppoor Post,
R.S. Mangalam (Via),
Thiruvadanai Taluk,
Ramanathapuram District 623 525

5. Anaithu Vivasayikal Paathukapu Nalasangam,
Represented by its President R. Karunanidhi,
Registration No. 60/2016,
Naganendal  Village Uppoor Post,
R.S. Mangalam (Via),
Thiruvadanai Taluk,
Ramanathapuram District 623 525

… Appellants
Versus

1. The Union of India,
Rep. by its Secretary to Government,
Ministry of Environment, Forest and Climate Change,
Government of India,
Indira Paryavaran Bhavan,
Jorbagh Road, New Delhi 110 003.

2. The State of Tamil Nadu,
Rep. by its Additional Chief Secretary to Government,
Energy Department,
Fort St. George, Secretariat,



Chennai 600 009

3. The Tamil Nadu Generation and Distribution Corporation Limited
(TANGEDCO Limited)
Rep. by its Chairman Cum Managing Director,
10th Floor, NPKRR Maaligai,
144, Anna Salai, Chennai 600 002.

4. The Tamil Nadu Pollution Control Board,
Rep. by its Member Secretary,
76, Mount Road,
Guindy,
Chennai 600 032.

5. The District Collector,
Ramanathapuram.
O/o District Collector,
Ramanathapuram

… Respondents
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1 06.04.2015 Test Report R – 23 1 – 3

01.04.2020 Letter issued by the Coal

India Limited to the

Government of Tamil Nadu

R – 24 4

2 28.04.2020 Notification issued by the

Ministry of Power,

Government of India, to all

the Generating Companies

(Gencos)

R – 25 5 – 6

3 30.07.2020 Letter issued by the 5th

Respondent to the 3rd

Respondent

R – 26 7 – 8

4 11.11.2020 Office Memorandum issued

by the 1st Respondent

R – 27 9 –

11

Dated at Chennai on this the 23rd day of November, 2020

COUNSEL FOR THE 3RD RESPONDENT
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